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Meghalaya High Court At Shillong
Case No: Public Interest Litigation No. 2, 8, 9, 14 Of 2022, 1 Of 2023

In Re: (Suo Motu):
lllegal Mining Of Coal In
The State Of
Meghalaya Vs

APPELLANT

Vs
RESPONDENT

Date of Decision: Nov. 21, 2023
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Bench: Division Bench
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